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IN THE INCOME-TAX APPELLATE TRIBUNAL ‘B’ BENCH, CHENNAI
oY St TG, A Tow Td A Yo SHR.US S, i Jew & qHed
Before Shri Inturi Rama Rao, Accountant Member &

Shri Duvvuru RL Reddy, Judicial Member

MR Ut T /I.T.A. Nos. 1062 & 1063/Chny/2019
fAyfor ad/Assessment Year: 2007-08 & 2013-14

M/s. Sunitha Leather Trading Co The Assistant Commissioner of
(Madras), Pvt. Ltd., No. 7, Vs. Income Tax,

Thiruneermalai Road, Pallavaram, Non-Corporate Circle 2,
Chennai 600 044. Coimbatore.

[PAN:AAJCS1457P]
(3rdtemeff/Appeliant) uff/Respondent)

rdtareff @ 3R/ Appellantby : None
uff Bt 3R WRespondent by  :  Shri Balina Suresh Babu, JCIT

J-a1s &I ARG/ Date of hearing : 17.07.2019
Y0 &1 dRIG /Date of Pronouncement : 26.07.2019

MMSA/ORDER

PER DUVVURU RL REDDY, JUDICIAL MEMBER:

Both the appeals filed by the assessee are directed against different
orders of the Id. Commissioner of Income Tax (Appeals) 15, Chennai, both

dated 29.01.2019 relevant to the assessment years 2007-08 and 2013-14.

2. When the appeals were taken up for hearing, the Bench observed that
despite the defects were duly notified in the defect memo served on the
assessee through registered post [AD on record], the assessee has not

rectified the defects. Moreover, it was further noticed that no vakalath or
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power of attorney has been filed in favour of any Advocate/C.A. to represent
its case before the Tribunal. Therefore, the adjournment petition filed by the
assessee stating that the Auditor Shri K. Meenakshisundaram, ITP has to be
attend a marriage function at Trichy on 17.07.2019 and not in a position to
attend the hearing on 17.07.2019 is not acceptable. Since the assessee has
not rectified the defects notified by the Tribunal, both the appeals filed by the

assessee are not maintainable and accordingly, the appeals are dismissed.

3. In the result, both the appeals filed by the assessee are dismissed.

Order pronounced on the 26" July, 2019 in Chennai.

Sd/- Sd/-
(INTURI RAMA RAO) (DUVVURU RL REDDY)
ACCOUNTANT MEMBER JUDICIAL MEMBER

Chennai, Dated, 26.07.2019
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